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tflNTERIM   RELIEF   TO     CENTRAL   
GoVERN- 

MI NT EMPLOYEES 
722. SHRI J. P. YADAV : Will the 

Minister of FINANCE be pleased to state: 
(a) the n; mes of the departments 

which will an. I of those which will not 
not the interin relief recently announced 
by the Centra Government and whether 
the employees of State Governments will 
also be grantee interim relief at the Cen 
tral rates; if si : what will be the amount 
of Central aid to State Governments for 
this purpose;  9 ul 

(b) whether it is a fact that the quan 
tum of interim relief is not adequate con 
sidering the ini rease in the price level of 
essential goods: if so, what action is pro 
posed to be ta .en by Government in this 
regard   ?] 

 

tLTHE MINISTER OF REVENUE AND 
EXPENDITURE IN THE MINISTRY OF 
FINANCE (SHRI VIDYA CHARAN 
SHUKLA) : (a) The interim relief recently 
announced is applicable to all Central 
Government employees in all Departments, 
excluding only those paid from contingencies, 
casual labour, staff on daily wages, extra 
departmental agents of Post and Telegraphs 
Department, contract employees, the staff of 
Survey of India on departmental leave and 
India based personnel posted in Indian 
Missions abroad. It will be for the State 
Governments concerned to consider the 
question of the grant of interim relief to their 
employees and to meet the expenditure from 
within their own resources. 

(b) The recommendations of the Third Pay 
Commission made after due consideration of 
all relevant factors including the price level 
have been accepted and implemented by 
Government in toto only recently and they do 
not see any reason for increasing the quantum 
of relief.] 
STEPS AGAINST COPYING IN EXAMINATIONS 

723. SHRI BANKA BEHARY DAS : Will 
the Minister of EDUCATION AND YOUTH 
SERVICES be pleased to state : 

(a) whether the question of extensive 
copying in examinations in Secondary and 
College stages has besn seriously considered 
at the Inter-State educational bodies-. 

(b) if so, what are the proposals made by 
these  bodies in this regard; and 

(c) how far the State Governments have 
accepted and implemented these proposals? 

THE MINISTER OF EDUCATION AND 
YOUTH SERVICES (PROF. V. K. R. V. 
RAO) : (a) to (c). The matter was discussed at 
the last meeting of the Central Advisory 
Board of Education and the Board has set up a 
Committee to eo into this problem in detail 
and sueaes<i measures for remedying the 
situation. The Report of the Committee is 
awaited. 

 


